ITEM NO.102 (MM)

COURT NO.2

SECTION XVII-A

SUPREME COURT OF INDTIA

RECORD OF PROCEEDINGS

Original Suit. No. 4/2004

THE STATE OF MAHARASHTRA

UNION OF INDIA & ANR.

VERSUS

([ TO GO BEFORE THREE HON'BLE JUDGES ]

IA No. 190040/2022 - APPROPRIATE ORDERS/DIRECTIONS

Petitioner(s)

Respondent(s)

IA No. 65234/2017 - I/A FOR PERMISSION TO FILE THE WRITTEN

SUBMISSIONS

IA No. 65243/2017 - I/A FOR PERMISSION TO FILE THE WRITTEN

SUBMISSIONS

IA No. 87638/2019 - RECALLING THE COURTS ORDER)
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UPON hearing the counsel the Court made the following
ORDER

List before the bench of which one of us (Hon'ble Mr. Justice

Aravind Kumar) is not a member.

(RASHMI DHYANI PANT) (POONAM VAID)
COURT MASTER COURT MASTER
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